
BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

 
ORIGINAL APPLICATION NO. 16 of  2019 

 
K. Gemini (Deceased) 
    

… Applicant  
 
      Vs  
1. Union of India  

And 3 others 
… Respondents 

 
 

 

 

 

 

 

 

 

 

MEMO FILED BY THE 4TH RESPONDENT 

 

 

 

 

 

 

 

 

 

M/s. Shree Law Services  

T.Ravichandran  

D.Sairam Kumar &  

K.Deva Dakshan  

Counsel for 4th Respondent  

97899 86612 

 
















